NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX. NEW DELHI
DAILY CAUSE LIST DATED 22.08.2022 (MONDAY)
COURT-1V

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE

10:20 AM

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial) and Hon’ble Ms. Shreesha Merla,
Member (Technical)

For Judgment
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Ravi Kumar Tomar Pren Nath Aneja Mohit Nandwani-R1
(Ins) No. 65 of Vs. CMA Sandeep Kr.
2022 Newgen Speciality Plastics Ltd. & Anr. Bhatt

10:25 AM

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member
(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Judgment
2. Comp. App. (AT) | PNC Infratech Ltd. Abhishek Garg Abhishek Anand-R1
(Ins) No. 143 of Vs. Kunal Tandon-R2
2020 Deepak Maini & Anr. Sandeep Bajaj-R3

10:30 AM

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial) and Hon’ble Dr. Alok Srivastava,
Member (Technical)

For Judgment
3. Comp. App. (AT) | PEC Ltd. Krishan Kumar Anando Mukherjee
(Ins) No. 1071 of | Vs. Kumar Anurag
2021 Phulchand Exports Pvt. Ltd. Singh

Umang Mehta

For Admission (Fresh Case)

4. Comp. App. (AT) | Rakesh Sharma Kartik Rathi
No. 146 of 2022 Vs.
Union Of India

Ministry Of Corporate Affairs Through
Regional Director (Northern Region)




For Admission (After Notice)

2019

Shraman Estates Pvt. Ltd.

5. Comp. App. (AT) | Nikhil Chaudhary Mahohar Malik Jeetender Gupta
(Ins) No. 372 of Vs.
2020 Hi-Lead Infotech Pvt. Ltd.
Through Its Director Sunil Kumar
6. Comp. App (AT) | Orient Abrasives Ltd. Sandeev Grover Sameer Rastogi
(Ins) No. 920 of Vs.
2020 Fairmate Chemicals Pvt. Ltd.
7. Comp. App. (AT) | Anish Niranjan Nanavaty Misha Zain A. Khan
(Ins) No. 27 of Resolution Professional Sumit Batra
2021 Reliance Communications Infrastructure Kumar Anurag Singh
Limited Kauser Husain-R1
Vs. Kauser Husain-R2
Patrimoine Expo Private Limited & Ors. Ankit Lohia-R3
8. Comp. App. (AT) | Shivashakti Elmech Pvt. Ltd. Iswar Mohapatra Rohit Khanna-R1
(Ins) No. 34 of Vs. Shiv Nandan
2021 Shiv Nandan Sharma & Anr. Sharma-R1
Resolution Professional Nikhil Kohli-R2
Drake & Scull Water & Energy India
Pvt. Ltd.
9. Comp. App. (AT) | SERI Equipment Faineance Ltd. Aditya Kanodia Sahasransu Sourav
(Ins) No. 640 of Vs.
2022 Uday Narayan Mitra
IRP of ARSS Infrastructure Projects
Ltd.
For Hearing
10. | Comp. App. (AT) | Mahendra G. Wadhwani Vipul Ganda Delep Goswami-R1
No. 287 of 2019 | Vs. Abhishek Baid
& I.A. No. 3313 Reed Relays & Electronics India Ltd. & Pradip Das-R2
0f 2019, 1067 of | Ors. Pawan Jabakh
2020
(PH)
11. | Comp. App (AT) | Bhagwan Singh Rawat. Mangesh Krishna Ankur Mittal-R1
(Ins) No. 712 of Vs. Abhishek Anand-RP
2019 State Bank of India & Anr.
12. | Comp. App (AT) | Shrem Residency Pvt. Ltd. Ayushmaan Bhutani | Vishesh Issar
(Ins) No. 1335 of | Vs. Ravi Sehgal
2019 GRG Estates Pvt. Ltd.
With
13. | Comp. App (AT) | Shrem Residency Pvt. Ltd. Ayushmaan Bhutani | Vishesh Issar
(Ins) No. 1336 of | Vs. Ravi Sehgal




14. | Comp. App. (AT) | Rajesh Kumar Tripathi Apoorv Agarwal Sunil Kumar Gupta-R1
(Ins) No. 357 of Vs. Vikram Kumar-R3
2020 Era Housing & Developers (P) Ltd & Swapnil Gupta-R6
Ors. Anand-R7 to R9
Niharika Sharma-R2,
R4, R5,R7 & R9
15. | Comp. App. (AT) | Mahesh Kumar Panwar Arun Khatri Mrityunjay Kumar-
(Ins) No. 390 of Vs. R1
2020 Mega Soft Infrastructure Pvt. Ltd Abhishek Anand
(In Liquidation) & Anr. Rahul Shukla-R2
16. | Comp. App. (AT) | Rajan Arora & Ors. Ashish Verma N.P. Singh
(Ins) No. 716 of | s, Sachin Awana
2020 MMR Saha Infrastructure Pvt. Ltd.
17. | Comp. App. (AT) | Suchi Paper Mills Ltd. & Ors. Nikshubha Sethi Suresh Dutt Dobhal
(Ins) No. 830 of Vs. Mehak Khurana-R1
2020 Ashish Gupta Aashish Verma-R2
Resolution Professional in the Matter of Suresh Dutt Dobhal-
Anush Finlease and Construction Pvt. R3, R4 & R5
Ltd. & Ors. Aashish Gupta-RP
18. | Comp. App. (AT) | Vikas Aggarwal Parth Bhatia Pooja Mahajan
(Ins) No. 1104 of | Vs. Savar Mahajan
2020 Asian Colour Coated Ispat Ltd. & Ors. Avni-R4
Shatrajit Banerji-R2
With
19. | Comp. App. (AT) | Sapna Aggarwal Parth Bhatia Pooja Mahajan
(Ins) No. 1105 of | Vs. Savar Mahajan
2020 Asian Colour Coated Ispat Ltd. & Ors. Avni-R4
Shatrajit Banerji-R2
With
20. | Comp. App. (AT) | Archana Aggarwal Parth Bhatia Pooja Mahajan
(Ins) No. 1107 of | Vs. Savar Mahajan
2020 Asian Colour Coated Ispat Ltd. & Ors. Avni-R4
Shatrajit Banerji-R2
With
21. | Comp. App. (AT) | Kamlesh Devi Aggarwal Parth Bhatia Pooja Mahajan
(Ins) No. 1108 of | Vs. Savar Mahajan
2020 Asian Colour Coated Ispat Ltd. & Ors. Avni-R4
Shatrajit Banerji-R2
22. | Comp. App. (AT) | Rajasthan Drugs and Pharmaceuticals Manoj K. Srivastwa | Alok Tripathi-R1
(Ins) No. 1003 of | Ltd. Through its Authorised Prateek Kadewa-R3
2021 Representative Laiqur Rahman Khan
Vs.
ATE Project Pvt. Ltd. & Ors.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar


http://www.nclat.nic.in/

